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OFFICE OF THE RETURNING OFFICER,COUNCIL OF
STATES ELECTION, CHHATTISGARH
VIDHAN SABHA BHAVAN

Conduct of Election Rules, 1961
(Statutory Rules and Order)

Form — 21-A
[See Rule 11 (1)]
(For use in Biennial Election When seat is uncontested)

Declaration of the result of Election under sub-section (2) of section

- 53 of the Representation of the People Act, 1951.

In pursuance of the provisions contained in sub- sectlon (2) of
section 53 of the Representation of the People Act, 1951, read with sub-
rule (1) of rule 11 of the Conduct of Election Rules, 1961, I declare that —

Shri Rajeev Shukla (Name) 11, Kautilya Marg, Chanakya puri,
Delhi - 1100021 (Address) Sponsered by Indian National Congress
(Name of the recognized Political party) and

Smt. Ranjeet Ranjan (Name) 10, Station Road, Purnia, Distt. —
Purnia, (Bihar) (Address) Sponsered by Indian National Congress (Name
of the recognized Political party)

have been duly elected to fill the seats in that House of two member

- retiring on 29t June, 2022 on the expiration of their term of office.

Place: Raipur ‘ Returming Officer

Date : 3" June, 2022 Biennial Election to the Council of States
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